
77 Written Answers        [6 DEC 19781 to Quettioni 78 
 

t[7rrigation    facilities in Wll distrcts-of 
Uttar Pradesh 

950. SHRI LAKHAN SlNGH: Will 
the Minister of AGRICULTURE AND 
IRRIGATION be pleased to state: 

(a) whether it is a fact that there are no 
irrigation facilities in the hill areas of 
Uttarakhand in Uttar Pradesh where holdings 
are small and scattered and the method of 
farming unscientific; and 

(b) if so, what steps Government propose 
to take provide irrigation facilities in such 
areas?] 

 
f[THE MINISTER OF AGRICULTURE 

AND IRRIGATION (SHRI SURJIT SINGH 
BARNALA): (a) and (b) The requisite 
information is being collected and will be laid 
on the Table of the House when receiv, ed.] 

Problems of the Khandsari industry 

951. SHRI KALP NATH RAI: Will 
the Minister of AGRICULTURE AND 
mRIGATION  be pleased to state: 

(a) whether Government are aware of the 
problems of   the    agro-based 

T[ ] English translation. 

and labour intensive khandsari industry; and 

(b) if so, what steps Government propose 
to take to provide relief to the industry? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE! AND 
IRRIGATION (SHRI BHANU PRATAP  
SINGH):    (a)   Yes,   Sir. 

(b) The reliefs asked for by them are 
mainly in regard to the reduction of excise 
duty and exemption from local taxes like the 
purchase tax. These were examined in detail 
and it was seen that excise duty on khandsari 
sugar is already quite low. Hence, since of 
most of the controls on the khandsari are in 
the hands of the State Governments, they are 
being consulted in regard to the further 
exemption or relief from the local taxes. 

Admission to M.B.B.S, course under the 
Central Government quota in the medical 

colleges at Cuttack and Agra 

952. SHRI KALP NATH RAI: Will the 
Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 

(a) whether it is a fact that three 
applicants for admission to MBBS course, 
under the Central Government reserved 
quota; for the 1978 session, were nominated 
to the Medical Colleges at Cuttack and Agra, 
although they did not fall under any of the 
categories prescribed for the purpose and had 
secured less than 50 per cent marks, the 
minimum eligibility percentage; 

(b) whether it is also fact that there were 
several other eligible persons among tbe 
applications;    anS 

(c) if so, what are    thf;    selecting 
the applicants  j-"in pirt (a) above in 
prcfc-rcnce to the eligible applicants? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY  
WELFARE     (SHRI    JAG- 
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DAMBI PRASAD YADAV):   (a)  and (b) 
Yes. 

(c) The candidates were nominated by the 
former Union Health Minister, at his 
discretion. 

Wasteland distributed to   landless   in States 

953. PROF RAMLAL PARIKH: Will the 
Minister of AGRICULTURE AND 
IRRIGATION be pleased to state: 

 
(a) the surplus land available in each 

State; and 
(b) the area of the casteland so far 

distributed to landless in each State? 

THE MINISTER OF AGRICULTURE 
AND IRRIGATION (SHRI SURJIT SINGH 
BARN ALA): (a) and (b) The Government of 
India collects information only in respect of 
ceiling-surplus lands. The available 
information is given in the appended 
statement. 

 


